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Increase in Prices of Siik

2518. SHRI GURUDAS KAMAT: Wil
the Minister of TEXTILES be pleased to

. state:

(a) whether thare is unprecedented
increase in the prices of silk;

(b) if so, the reasons therefor;

(c) whether aiarge number of sik hand-
loom and powerloom units have already
been closed;

(d) if so, the details thereof, Statewise;
and

(e) the steps taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) and (b). One of the main
reasons for the recent increase in the prices
of raw silk inthe local markets is the outbreak
of pebrine disease mainly in the rearing
areas of sik producing states of Karnataka,
Andhra Pradesh and Tamil Nadu. Due to
occurrence of the disease, there was a
decline in the amivals of cocoons in the
cocoon markets which has ultimately af-
fected the availability as well as prices of raw
sik in the country.

(c) and (d). No specific reports in this
regard have ben received from any of the
State Governments.

(e) In order to overcome the situation,
the following efforts are being madeé by the
Central Sik Board (CSB) in collaboration
with the concemed State Government:

1.  Implementation of a mass disin-
heﬂpnpmynmm.
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3. Screening of basic stocks for
pebrine

4.  Deputation of study teams to con-
duct survey in Seed Zones and to
demonstrate various measures to
control pebrine disease.

- Besides, a proposal to import 200
M.Tonnes of raw sik is also under consid-
eration.

Newsitem Greater Vigliance Sought in
Insurance, Banks

2519. KUMARI DIPIKA CHIKHLIA:Will
the Minister of FINANCE be pleasedto state:

(a) whether the attention of the Govern-
ment has been drawn to the newsitem cap-
tioned "Greater Vigilance sough in insur-
ance, banks” appearing in the Economic
Times dated October 9, 1991;

(b) if s, the facts thereof, and

(c) the action taken or proposed to be
taken by the Union Government in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH):(a) to (c). Yes, Sir. The Central
Vigilance Commissiontakes periodic reviews
of the Vigilance activities of the insurance
-companies/public sector banks and gives
suggestions/advice from time to time. The
vigilance activities of these institutions are
monitored and reviewed in the respective
institutions, Central Vigilance Commission
and the Government. Each of these institu-
tions has a Vigilance Deptt. headed by the
Chief Vigilance Officer. The Annual Action
Plan on anti corruption measures is also
formulated in these institutions in- accor-
dance with the guidelines issued by the
Department of Personnel. Their Action Plan
is constantly monilored by the Finance Min-
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istry and a feed-back thereon is also pro-
vidad to the Central Vigilance Commission.

Opening of Bank Branches in Balasore
District, Orissa

2520.DR. KARTIKESWARPATRA: Will
the Minister of FINANCE be pleasedto state:

(a) the names of nationalised/coopera-
tive banks and the places in Balasore district
of Orissa, where they have branches;

(b) the places in Balasore District in
respect of which survey has been done-and
the number of licences issued/pending to be
issued till September 30,1991; and

{c)the guidelines issued by the Govemn-
ment/Reserve Bank in regard to opening of
new branches of nationalised banks
alongwith the provisions available to accom-
modate recommendations of area MPs in
salecting the opening of bank branches?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) to (c). The names and places in
district Balasore where Public Sector Bank
branches have their offices are given in the

statement attached Reserve Bank of India

(RBI) has reported that under the extant
policy for opening of branches in rural areas;
the list of identified centres with necessary
particulars in each district has to be given to
the Lead Bank of that District. The Lead

Bank after consolidating the list received
from all banks submits it to the District Col-
lector of recommendations andonward trans-
mission to RBI through the concemed State
Govermnment. The lastdatefor submission of
applications to RBlwas 30.6.1991. RBl has
not yet received the identified list from the
State Government of Orissafor rural centres
in Balasore District.

In respect of semi-urban areas, RBI
has reported that they have received 24
proposals for opening of bank branches in
semi-urban areas at Balasore District as per

. details given below:—

Centre Proposals from
Banks
Balasore 9
Basudevpur 2
Bhadrak 5
Jaleswar 4
Som ' 4
24
These proposals are being scrutinised

by RBI and based on the prescribed eligibil-
ity criteria and the viability of the proposed
branch, allocations would be made in due
course. .

STATEMENT

Branches of Public Sector Banks in Balasore District of Orissa

S.No.  Nameof Bank

Name of centres

1. ) erBank

Ada, Asurali, Bahanaga, Balasore, Baliapal,
Bansada, Bhadrak, Bhandari, Pokhari, Bhograi,
Bideipur, Chowki, Debhog, Dhamnagar, Dhusuri,
Dolasahi, Ganeswarpur, Gazipur, Ghanteswar,
Gopalpur, Jamsuli, Khaira, Langaleswar, Nila-






